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______ 
 

SUBMISSION BY MEMBER 

Re: Mahatma Gandhi National Rural Employment Guarantee Act 

 THE MINISTER OF RURAL DEVELOPMENT AND MINISTER OF 

PANCHAYATI RAJ (SHRI GIRIRAJ SINGH) responding to the issue raised by an 

hon. Member, said: Hon. Member’s submission is far from truth. During the year 2013-

14, there was a budget provision of Rs. 33,000 crore only and today it is of Rs. 1,12,000 

crore.  

 THE MINISTER OF INFORMATION AND BROADCASTING AND 

MINISTER OF YOUTH AFFAIRS AND SPORTS (SHRI ANURAG SINGH 

THAKUR) also responded: The UPA Government could not spend even the total budget 

provision till the year 2013-14. Even during the pandemic our Government provided 

more than  one lakh crore rupees in one year. It happened never before during UPA 

regime. Our Government got bank accounts opened under the  Pradhan Mantri Jan Dhan 

Yojana and now the wages of the workers are deposited in their accounts by pressing a 

button.    

___________ 

 

*
MATTERS UNDER RULE 377 

(1) DR. SUKANTA MAJUMDAR laid a statement regarding      irregularities 

in Sahara India schemes. 

(2)      SHRI ARUN SAO laid a statement regarding need to start the unit of 

Fertilizer Corporation of Indian Ltd. in Korba, Chhattisgarh. 

                                                           
*
 Laid on the Table as directed by the Chair. 



(3)      SHRI ARUN KUMAR SAGAR laid a statement regarding setting up of 

Technical Training Centres in Shahjahanpur Parliamentary Constituency, 

Uttar Pradesh. 

(4)   SHRI CHUNNILAL SAHU laid a statement regarding making available 

ration near work place to migrant labourers in Uttar Pradesh. 

(5)   DR. HEENA VIJAYKUMAR GAVIT laid a statement regarding four 

lanning of Nandurbar-Taloda section on NH-753B in Nandubar 

Parliamentary Constituency. 

(6)  SHRI RAHUL KASWAN laid a statement regarding universal health 

check up and digital health card. 

(7)  SHRI KRIPANATH MALLAH laid a statement regarding establishment 

of Unani college and hospital in Karimganj Parliamentary Constituency. 

(8)  SHRI RAVINDRA KUSHAWAHA laid a statement regarding need for 

population control measures. 

(9)  SHRI ASHOK MAHADEORAO NETE laid a statement regarding 

setting up of a steel plant in Gadchiroli-Chimur Parliamentary 

Constituency, Maharashtra. 

(10) DR. SUJAY VIKHE PATIL laid a statement regarding stoppage of train 

no. 00109/00110 at Rahuri Railway Station. 

(11) SHRI BIDYUT BARAN MAHATO laid a statement regarding need to 

expedite completion of Bagbera water supply scheme in Jamshedpur 

Parliamentary Constituency, Jharkhand. 

(12) SHRI VIJAYKUMAR ALIAS VIJAY VASANTH laid a statement 

regarding extension of Chennai-Hyderabad Express trains upto 

Kanniyakumari. 

(13) SHRI M.K. RAGHAVAN laid a statement regarding completion of 

NIRDESH at Calicut site. 

(14) SHRI PRATAPRAO JADHAV laid a statement regarding need to provide 

stoppage of trains at Shegaon railway station in Buldhana Parliamentary 

Constituency and also improve passenger facilities at the Station. 

(15) SHRI CHANDRA SEKHAR SAHU laid a statement regarding setting up 

of new Kendriya Vidyalayas in Berhampur Parliamentary Constituency. 

(16) KUNWAR DANISH ALI laid a statement regarding need to resolve the 

problem of water logging in Amroha city in Uttar Pradesh. 

(17) SHRI NABA KUMAR SARANIA laid a statement regarding construction 

of a defence corridor road from West Bengal to Arunachal Pradesh via 

BTC. 

(18) SHRI BALASHOWRY VALLABHANENI laid a statement regarding 

restoration of train no. 17245 and 17246 from Machilipatnam to 

Dharmavaram. 

(19) SHRI DEVAJI PATEL laid a statement regarding accident-prone black 

spots in Sanchor city in Jalore Parliamentary Constituency, Rajasthan. 



(20) DR. DNV SENTHILKUMAR S. laid a statement regarding inclusion of 

Lambadi in the ST list. 

(21) SHRI SUNIL KUMAR SINGH laid a statement regarding augmenting 

banking facilities in Jharkhand. 

(22) SHRI DHARAMBIR SINGH laid a statement regarding need to set up 

medical colleges in Haryana. 

(23) DR. DHAL SINGH BISEN laid a statement regarding need to make strict 

law for effective population control. 

(24) SHRI JAMYANG TSERING NAMGYAL laid a statement regarding 

declaration of Bhoti as the official language of Ladakh. 

_________ 

 

DISCUSSION UNDER RULE 193 

Re: Climate Change-Contd. 

 

 ADV. DEAN KURIAKOSE:  As we know, mindless exploitation of natural 

resources has created this climate crisis.  I am coming from the flood affected State of 

Kerala.  For the last five consecutive years, from 2017 to 2021, due to unexpected heavy 

rainfall and untimely monsoon, we faced a lot of difficulties.  We are not responsible for 

the causes of climate change.  But we are the victims and we have to survive.  We should 

develop a proper crisis management system for us to survive.  We should take enough 

precautionary measures, have a proper warning system, advanced geological surveys, 

identification of accident-prone areas and early rehabilitation policy for the people living 

in the accident-prone areas.  I raised the issue of Mullaperiyar Dam, we have to address 

this issue.  There are a lot of reports on it which reveal that if there is continuous rain for 

48 hours and if the water level in it crosses 65 centimetres, then the dam cannot sustain 

and it will be an international disaster.  So, our future development works and future 

planning should be based on the changed climate and should have the resistant capacity 

towards the effects of climate change. 

 SHRI JAYANT SINHA: The issue which is being discussed today under Rule 

193 is a very important for our country and at the same time poses serious challenge 

before it. Climate change is such a challenge that will stay with us for decades to come. I 

thank the Hon'ble Prime Minister and Hon'ble Environment and Forest Minister that 

India showed amazing leadership in the COP-26 conference in Glasgow and a historic 

announcement was made therefrom that India also has to move towards 'Net Zero'. This 

announcement made by the Hon’ble Prime Minister brought about a paradigm shift in the 

transformation of the country. This has changed the development model of the country in 

a way. This is going to be a very impressive and positive development model for us. 

From the pre-industrial era i.e. 1800 onwards, if we look at it, the global warming has 

already increased by 1.2 degrees centigrade in the world. This rise in temperature has had 

negative effects in our country too. Glaciers are melting. The flow of the rivers here is 

becoming erratic. The temperature of our ocean is increasing. Because of this, cyclones 



are coming in more frequency. The height of the water that comes with this cyclone, due 

to these storm surges, our large coastal metropolitan cities are likely to be at high risk. 

We have to pay attention to that too. The Prime Minister made a historic announcement 

that India will come to net zero in the year 2070, but when we look at the policies of 

other countries, we are very worried. Today scientists are saying that now it is likely that 

in the next 80 years, there is going to be 1.5 to 2 degrees centigrade of additional 

warming. We have to be seriously concerned about its outcome. We have to change our 

development model and the development model of the world. If global warming overall 

goes up to 3 degrees centigrade by the year 2100, it is going to have disastrous 

consequences. I told about the cyclone, glacier melting, drought, flooding. Their 

frequency is going to increase. The Prime Minister made a big announcement of 

Panchamrit in Glasgow. We are changing our energy system. We are generating 

electricity from solar power. Today the price of that electricity is lower than that of coal. 

We are making our transportation sector all-electric. The study on the new technology, 

with the help of which we can move towards zero emission, is also being conducted. We 

must expedite 'getting to the green frontier' development model of development and 

decarbonisation. We should also get the concessional capital for financing. Let us secure 

the climate; let us secure our future; and we can create a new development model.   

 
*
SHRI K. SUBBARAYAN: 

 SHRI GAURAV GOGOI: Climate change is a subject that has risen above party 

politics. At present, we have set two big targets before us that by the year 2070, we have 

to reach net zero and by the year 2030, one billion tonnes is to be removed. I would like 

to know how far are we moving towards this goal? Is it high time to bring in a new 

climate change-based law? Is the Government thinking of a new National Framework and 

a new nodal agency? If one billion tonne is to be removed, it has to be removed from 

various sectors. It will not be removed by the Central Government alone; it will also 

require the support of the State Governments. Solar energy is being generated, but our 

transmission and distribution lines are not connected to it. The way the electric vehicle is 

supposed to be adopted, it is also not happening yet. The second thing is the transition, 

we are going to introduce a new climate revolution and green revolution, but it is not 

going to be easy. The use of coal will be reduced gradually. A large number of people are 

engaged in the coal sector, where will they go? If proper arrangement is not made, it will 

push us towards unemployment. I want that this transition should be a planned transition. 

As of today, India is in dire need of infrastructure. PM Gati Shakti is the biggest 

challenge as on date. Emission will increase through PM Gati Shakti. I would like to 

know from the Government whether it will give directions that the focus should be on 

new technology or lower emission based technology, whether it is in highways or 

building construction sector. We have to spread social awareness about it. If we create 

schemes only, but do not give funding to the institutions to implement those schemes, 

how will the schemes be implemented? If climate change will have the greatest impact on 
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anyone, it will be on our farmers. Because our farmers depend on rain. If the rains are at 

the right time, the crop will be good. But, if the rains are at the wrong time, the hard work 

and harvest of the whole year will be in vain. Is the Government making any plans for the 

farmers and the agriculture sector? Is the Government thinking about crop insurance, 

cropping season and research?  The Biodiversity Management Committee is not 

functioning properly.  Our villages should get the economic value for safeguarding the 

forest cover as on date.  Maximum numbers of bio-diverse spots are in the North-East.  

This should no more happen that the western countries should tell us as to how we have 

to develop in future.  We missed the industrial revolution but we caught up with the IT 

revolution.  Likewise, we should not lag behind in the green revolution; rather we should 

be on the forefront. There is all the more need for capacity building.  We need to 

strengthen the action plans of the States.  We also need to pay more attention to disaster 

management.  Flood and erosion cause much damage towards which we need to give 

more attention.     

SHRI MALOOK NAGAR: If we plant Neem and Pipal on large scale in Delhi, 

pollution could be controlled effectively.  The sugarcane cultivation undertaken 200 kms. 

around Delhi can play an effective role in checking the pollution as this crop emits a lot 

of Oxygen. It is responsible only for 20 per cent pollution.  There is need to make 

necessary arrangements for procurement of sugarcane stubble so as to control pollution. 

The US is getting the neem tree patented.   There is a need to encourage plantation of 

Neem 200 kms around Delhi and also in the whole country.  The global temperature is 

rising leading to erratic high or low flow of water in our rivers.  There is need for creating 

a balance in this regard.    

SHRI ARVIND SAWANT: This is quite a serious global issue.  We have arrived 

in the industrial era from agricultural era.  We have ourselves created pollution. Recently, 

the whole world faced a serious crisis leading to lockdowns. The water in the rivers 

became very clean and our cities became pollution free during this period.  Today, it is 

increasingly becoming difficult to control the temperatures.  We feel the impact of 

Climate Change quite severely.  Floods, heavy rains and cyclones are occurring off and 

on.  We should be thoughtful enough to see that the measures we take, do not lead us to 

destruction.  We are moving towards electric vehicles.  But we have to devise ways and 

means to dispose of the electronic waste.  We are encroaching upon our green 

environment by felling trees and undertaking mining.  This is all the more necessary to 

think as to how we shall change our life styles.       

SHRI RATTAN LAL KATARIA: Today, the whole world is serious with regard 

to the issue of climate change.  India leading from the front, adopted 8 national schemes 

in the year 2008.  The Paris Summit was held in the year 2015 on the subject of climate 

change and India’s role in this conference was hailed by all.  The most powerful country 

of the world, the US withdrew from the Paris accord but India led from the front and took 

so many initiatives.  India made a commitment in the Glasgow summit that it would 

increase its non-fossil based energy production up to 500 GW by the year 2030.  I would 



like to draw the attention of this august house to the fact that when the developed 

countries tried to pressurize India on the issue of coal, then, our hon. Minister 

safeguarded our national interests by giving apt replies to them and I think he deserves all 

kudos for it.  

  SHRI JASBIR SINGH GILL: Climate Change and Global Warming are 

sensitive global issues.   I have a few suggestions for the hon. Minister.  The Government 

needs to pass an executive order to make it mandatory for all commercial vehicles to 

have slogans written on both sides of vehicles for protection of environment for clearance 

as commercial vehicles.  Our glaciers are melting and groundwater level is going down. 

Our earth, air and water are all polluted. We need to protect them all.  We need to create 

awareness in this regard.  We also need to move to electric vehicles at the earliest.     

  SHRI BHOLA SINGH: Today, steps are being taken to control climate change in 

our country under the leadership of hon. Prime Minister. The Government has been 

implementing the national action plan on climate change. The NCR has been facing the 

scourge of pollution. Our Government has done much to make the Ganga river clean. The 

Government needs to work on the Yamuna river as well. There is industrial area in 

Secundrabad and Khurja, where pollution controlling plants have not been installed in 

some of the industries. I would like to urge upon the hon. Minister to formulate stringent 

rules to make the industries install their plants through latest technology so as to save the 

entire NCR  from pollution. 

 SHRI RAJIV PRATAP RUDY : This subject is not related to any political party, 

any country or any region but it is related to the whole world. The rivers entering Bihar, 

basically originate from Nepal. In Nepal, there has been so much felling of trees during 

the last 20-30 years that when it rains in the mountains, a lot of sand comes with water 

from there and the level of the river bed goes up. The people of Bihar and Uttar Pradesh 

have to face this tragedy. Cutting down trees destroys the environment and it causes 

climate change. Due to climate change, the temperature is rising. Given the shortage of 

water, we should use it thoughtfully. We have misused the natural resources and are 

slowly seeing the consequences now. It is also giving rise to many serious diseases. Due 

to the lack of birds that eat the bodies of dead animals, the anthrax of these dead bodies 

get spread in the atmosphere through air during the summer season and it gives birth to 

deadly diseases. The Prime Minister has said that we will reduce carbon dioxide as per 

the requirement. I would request the Government of India not to impose any 

responsibility on itself in the form of any commitment regarding binding emission which 

may become fatal for the generations to come. Many countries are slowly sinking under 

the sea. Houston in Texas is sinking by two inches every year because water level is 

increasing. In Dhaka, Bangladesh, most of the areas are getting flooded because of the 

climate change. Bangkok in Thailand is sinking by one centimetre every year. We have to 

take care of that too. The highest number of hot days during the last thousand years has 

been recorded in the year 2020. The highest number of cyclones in the world has also 

been recorded in the year 2020. 



 SHRI S.S. AHLUWALIA : Various symposiums, seminars, conferences are 

being organized on the subject of climate change and large scale schemes are also being 

formulated. We have polluted this holy earth, the air, the water. By organizing big events 

on the banks of rivers or lakes, we are polluting them. Western countries are more aware 

of nature or vegetation. They walk in the shade of the peepal trees because peepal trees 

give oxygen. But, we have not taken any measures for the protection of the peepal trees. 

We must follow traditions that are helpful to nature. 

 THE MINISTER OF ENVIRONMENT, FOREST AND CLIMATE 

CHANGE AND MINISTER OF LABOUR AND EMPLOYMENT (SHRI 

BHUPENDER YADAV) replying said: I thank all those hon'ble Members who spoke 

about many aspects of climate change and India's role on the subject of COP-26. They 

have given very important and useful suggestions. India has always played an important 

role in the field of environment during the last fifty years in the world. Our Hon’ble 

Prime Minister had given a call to stop the use of plastic in the year 2018. Subsequently, 

the Government had issued a notification to do away with the use of single-use plastic. 

Later, a historic resolution was passed at this conference of UNEP which said that plastic,  

especially single-use plastic should be banned worldwide. Before the passage of that 

resolution, India had issued a notification which showed the world how committed our 

country is towards environmental protection. In the year 2015, it was decided in the Paris 

Agreement that all countries would set their own national targets to reduce the world's 

rising temperature.  I am happy to inform you that under the leadership of the Hon'ble 

Prime Minister, India has set a benchmark in the world by fulfilling its goals ahead of 

time. The developed countries of the world have contributed more carbon emissions, so, 

those developed countries should take their responsibility in this regard. In Copenhagen, 

the developed countries of the world accepted this historic responsibility. This fight for 

climate change has to be fought together by the developed and developing countries of 

the world and for this purpose, the developing countries must be given these two facilities 

of climate finance and technology transfer by the developed countries. Developed 

countries of the world have 17 percent of the population and they emit 60 percent of total 

carbon emissions. Our population is 17 per cent, but our carbon emissions are four 

percent only. That is why, we believe that Indian lifestyle can teach the world how to live 

in consonance with nature. India has not only achieved its goals in the field of renewable 

energy, but has also set an ambitious target. Along with increasing green energy, India is 

one of the countries in the world, which has also announced the National Hydrogen 

Mission keeping in view the alternative energy of the coming times in the world. It shows 

that India is not only the country of the lowest carbon consumption in the world in its 

development, in its action, in its policies, but we also want to move towards those 

policies which will enhance the green energy power of the country. India formed the 

International Solar Alliance with France, which today has 120 countries in the world as 

its members. In COP 26, Hon'ble Prime Minister also took forward ambitious topics like 

'One Sun, One World, One Grid', which have been welcomed by all the countries of the 

world. This is an initiative of India. This budget itself is a green budget. Along with the 



increase in the budget of the National Mission for Green India, special provision has been 

made for the capacity building for the Eco Task Force. The allocation for the Centre's 

Electric Vehicle Policy to promote sustainable transport has been massively increased in 

the current budget to Rs 2,908.28 crore from last year’s Rs 800 crore. This increase of 

more than three times shows how our country is moving towards a new 'Green Budget'. 

In this budget, for the first time in the country, the topic of Green Bonds has been 

introduced to increase Green Technology, Green Investment. Climate finance is a subject 

on which developed countries not only have to fulfill their responsibility, but also work 

together with developing countries for their historical responsibility. We want to protect 

the biodiversity of our country while following all the conventions of biodiversity. Our 

biodiversity will be saved, because this country has the strength of AYUSH. The 

Mangrove Area of the Sundarbans is the most unique area in the world, it is a complete 

geographical structure and we are proud of it. Today, we have become that country in the 

Asia region, which has been granted the status of Ramsar Convention for maximum of its 

49 lakes. Sundarbans is also one of them. Our 14 National Tiger Conservation Authority 

has got International Accreditation. We have a large maritime border in the country. 

There are 10 such beaches in the country, which have got the status of Blue Tag at the 

international level. All this has become possible because our government is today taking 

both the subjects of development and environment, development and change in the life of 

common man equally. The biggest achievement of COP 26 is that we have got Article 6 

recognized as the rule book in the Paris Agreement. Earlier, the Kyoto Protocol was 

popular around the world for carbon credits. After the government came to power in the 

year 2014, the National Adaptation Fund was set up through which many projects were 

also run in 29 states in the last seven years regarding good adaptation practices. When it 

came to Glasgow that what should be the subject of subsidies for fossil fuels around the 

world, India said that we have the highest green tax on petrol. In our country, if we have 

given subsidy, then we have given it to those 10 crore beneficiary women of Ujjwala 

scheme, who used to live in smoke continuously due to bio-fuel. India has become a 

leader in climate policy and climate action. India is the only country in the world which 

has achieved a great deal towards achieving the goals of climate agreements. Earlier 

India's voice was not heard in international forums. But today our big achievement is that 

India has established a strong identity in the world under the leadership of Hon'ble Prime 

Minister. Now the world fraternity can neither suppress India's voice on any issue, nor 

can its words be ignored. India has become the voice of developing countries. India's 

economy is getting ready to face the effects of climate change. Green budget has been 

increased for new technology. Today, India is marching ahead in the potential of 

alternative energy. No country in the world can fight the battle of climate change alone. I 

mentioned how India has created international forums on solar energy, on disaster 

resilience. India has proved how this global fight can be accomplished not only by issues 

and talks but by a strong action plan. 17 percent of the world's developed countries' 

population emits 60 percent of the carbon, our 17 percent of the population emits only 

four percent of the carbon. When we talk about 500 GW of electricity generation, it 

means that we can give access to that energy to every poor household, make a difference 



in their lives, and we can also meet our development goals. This is possible only when 

the world moves forward with India's vision for life. 

 THE MINISTER OF POWER AND MINISTER OF NEW AND 

RENEWABLE ENERGY (SHRI R. K. SINGH) also replying said:  When  the world 

negotiated on climate, it was not talking about coal or gas or oil etc. The distinction was 

between fossil and non-fossil fuels. We pledged in 2015 that our 30 per cent  power 

generation capacity will be from non-fossil fuel by 2020. You will be pleased to know 

that we achieved this pledge in November 2021 itself. Hon. Prime Minister has raised the 

ambition that we will increase our non-fossil fuel capacity up to 500 GW by 2030. We 

are the only major economy whose energy transition actions are consonant with the sub-

2-degree rise in global temperature. We had pledged to reduce our emission by 33 per 

cent by the year 2030. As per the assessment in 2018-19, we had already reduced our 

emissions by 28 per cent and we will cross 33 per cent. we need to consider the complete 

context.  

The discussion was concluded 

__________ 

OBSERVATION BY THE SPEAKER 

 HON. SPEAKER: In view of the importance attached to the subject, many hon. 

Members want to speak on this. As it is not possible if we take up this item under calling 

attention, so with the consent of the House, I convert this listed item into a Discussion 

Under Rule 193 so that maximum number of Members have an opportunity to participate 

in it.  

SHORT DURATION DISCUSSION UNDER RULE 193 

 Re: need to promote sports in India 

 SHRI GAURAV GOGOI initiating said:  I am proud that I come from North 

East from where several eminent sports talents come. Hon. Minister has elaborated 

various schemes in his statement but he has not told about their outcomes. This is an 

important discussion in which we want to discuss about the entire sports ecosystem. 

When we talk about sports ecosystem, the first comes its governance it consist of the 

Ministry, the Sports Authority of India, Indian Olympic Association, National Sports 

Federations, State Sports Associations and District Sports associations. The other 

ecosystem is ‘Talent-Scout and Training’ and the third is the infrastructure itself. 

Federations are extremely important. I have also talked about sports marketing and sports 

industry. There is an issue of funding. What is the vision of the Government as far as the 

sports is concerned? Surely, it is not to be just business as usual and run the schemes. 

There are certain federations which are doing well. But there are a lot of federations 

which are not professionally run. What is the Ministry doing in order to ensure that our 



federations are professionally run? Sports federations also cannot be solely depended on 

Governments funding. So we need collaboration between federations, businesses, social 

enterprises, universities and schools, sports academies and sports clubs. When we talk 

about the Olympics, we have to talk about the top scheme that is, the Target Olympic 

Podium Scheme which was launched initially in the year 2014. Even today, there is a 

need of improvement and evolution in top schemes. After the Beijing Olympics, it was 

stated that the Government of India and the various sports federations need to do a lot 

more.  In this regard, I would like to ask whether the Government has taken any steps 

taking cognizance of it.  So, the most important thing is that we must keep our athletes 

busy  and, for this, we all have to take collective responsibility.  Annual calendar for 

training and competition is also very important.  Similarly, I would also like to ask the 

Government whether it will take any step to increase the funding?  Can India, in order to 

give more funding to States, districts and to different sports disciplines, come up with an 

alternative funding instrument?  I would also say that sports should not be politicized.  A 

few states have taken concrete steps with the collaboration of the Union Government.  

Odisha and Tata Trust have provided Rs. 150 crore for Hockey India.  Similarly, 

incentives should be provided to the State Governments by the Union Government.   

Besides, the Union Government should host more international events in our country and 

states should also be encouraged to host international events in a large number.  We 

should also provide assistance to sportsmen of our country when they are in dire need.  I 

would also like to ask about the measures taken by the Government to improve the 

coaching standards.  I would also like to raise the issue of sexual harassment.  Is the 

Government taking it seriously?  I have heard that Government does not take any strict 

action because the coaches are well connected with inside people.  So, the Government 

should ponder over this issue in a sensitive manner.  Similarly, mental health is an 

important aspect.  So, we have to focus on mental health status of the sportspersons.  At 

last, I would say that sports is key to Nation building.  

 SHRI ANUBHAV MOHANTY:  I would like to appreciate the efforts of the 

present NDA Government in promoting the importance of fitness amongst the masses.  

The Fit India Movement and Khelo India has led to a revival of sporting culture and 

sports infrastructure in the country.  Today, professional bodybuilding is booming across 

the country.  But, bodybuilders do not receive any kind of assistance from the 

Government.  So, it is my earnest request to the Government that financial assistance may 

be extended to our bodybuilders too.  Similarly, due to the lack of proper rules and 

standards laid down by the Government, anabolic steroids have found their way to the 

youth of India.  Unregulated gyms also perpetrate the induction of youth in steroid type 

drugs.  So, not regularizing it and not setting forth the correct standards and requirements 

can have the adverse effects on budding sportsperson.  I would also like to say that our 

journey with fitness and fitness sports as a country is not recent.  But, over the time, we 

have slowly forgotten our roots in fitness sports.  Mallakhamb is one such example of 

sport that has been forgotten.  The Government has already recognized it but still it needs 

more support and more recognition.  While I thank the Government for including it in 



‘Khelo India’ games, but this is not enough.  During the lockdown many gyms were shut 

down.  So, genuine gym owners and gyms must be supported financially.  I would also 

request the Government to ensure that bodybuilders and fitness sportspersons who are 

representing the country in international tournaments have their expenses covered by the 

Government as well as be provided with Government jobs on a merit basis.  I would also 

request the Government to inform the House about the steps being taken to promote 

bodybuilding and other fitness sports throughout the country.  In my Parliamentary 

Constituency, Kendrapada, I am making endeavours to bring revolution in the Sports 

arena.  We are planning to train one lakh girls for self-defence.  We are targeting to train 

11 lakh girls in coming days.  For this, we need CSR funding. 

 COL. (RETD) RAJYAVARDHAN RATHORE:  Our country has witnessed a 

major change in the sports arena after the year 2014.  The earlier Governments did not 

give much importance to sports.  Our Hon’ble Prime Minister constituted an Olympic 

Task Force after taking charge as Prime Minister.  He gave the slogan of ‘Fit India, 

Fitness and Health’. Narendra Modi ji is the first Prime Minister of the country to address 

the Olympic team before their departure to encourage the players.  Earlier they did not 

get this kind of environment. There was a time when the player would not get any 

sponsorship but now they are being given sponsorship.  It is a matter of pride that one 

thousand players are selected every year in Khelo India Games and they are offered 

scholarship of Rs. five lakh every year continuously over the next eight years, so that 

they can make their preparation.  That's a huge difference.  I thank the Ministry that a 

complete training was arranged for the junior players as well.  The Ministry has launched 

a 'Khelo App' called Khelo India.  It includes 13,000 stadia and playgrounds.  Sports 

scientists are being associated with the team.  Earlier, the amount of the Major Dhyan 

Chand Khel Ratna Award was Rs 7.5 lakh, today, it has been enhanced upto Rs 25 

lakh.  There are many states in the country where the use of drugs and narcotics is 

increasing.  The best way to stop drugs is to promote sports.  Sports promotion is taking 

place on a large scale in India today.  

SHRI PRASUN BANERJEE: Rs. 50 crore have been allotted to Guru Ghasidas 

University.  I want to know as to how a particular University and College is 

selected?  There are many colleges in India, we want to know how you brought them 

under NSDF?  The Government set up a football academy for the state of Assam.  This is 

very good.  The Government has created the Pandit Deen Dayal Upadhyay National 

Welfare Fund.  Money is given from this fund to people who are poor, unwell or for 

those to whom medical treatment is not accessible due to lack of money.  The Olympic 

medalist should get at least Rs. one lakh.  What will happen to them in this petty amount 

of Rs. twenty thousand?  Rs 2,328 crore has been spent on 282 projects during these five 

years.  There have been a lot of good players in the Olympics right now.  Pension should 

be given to all the Olympians who are still alive.  Those people are so poor that they do 

not have even food to eat.  People related to sports should be elected on the post of 

President of sports federations.  



SHRI GAUTHAM SIGAMANI PON The Union Government has increased the 

Budget only marginally for the participation of Indian teams in the forthcoming games.  

It has been observed that there is no remarkable infrastructure development in the country 

because of shortage of funds.  Tamil Nadu Chief Minister has proposed to construct a 

modernized sports city in Chennai and the budget has also been allotted by the Tamil 

Nadu Government.  The Khelo India Scheme is conducting events for limited disciplines 

with selective State and for the age groups only.  So, I suggested to conduct the games all 

over the country to involve every State.  Indian Olympic Association is also fighting in 

the court instead of fighting for medals in the sports.  The Olympic movement is meant 

for peace and harmony.  As we are preparing for participation in the Asian Games and 

Commonwealth Games, it is a very unfortunate situation in the field of sports.  I would 

like to raise my concern about the Volleyball Federation of India Election was held in 

March, 2020 with the observers from the Sports Ministry and Indian Olympics 

Association.  But still there is no final decision on the results yet.  Since then, no official 

championship has been held and players are not able to play to get to their future.  More 

funds should be allocated for the promotion of Rural Games and non-Olympic sports, 

many new sports having international reputation should be encouraged. Talent search and 

development programmes of SAI should be encouraged at the village level.   

SHRI MADDILA GURUMOORTHY: Union Budget has allocated Rs. 3,062.60 

crore to the Ministry of Youth Affairs and Sports.  This is a good step forward.  Khelo 

India is the country’s flagship scheme to develop sports at the grassroots level.  It has 

been allocated Rs. 974 crore, which a rise of 48.09 per cent.  In the Budget Estimates for 

2021-2022, NSDF was allotted Rs. 25 crore, but the Revised Estimates brought this 

number down to Rs. 5 crore.  What is the Government doing to improve on CSR 

contributions and donations in the current fiscal?  As regards special packages, Rs. 

330.94 crore has been allocated for development of sports in the North East areas.  Why a 

similar package cannot also be provided to Andhra Pradesh for development of water 

sports and its facilities?  Sri Padmavathi Mahila Visvavidyalayam is the only all-woman 

university in the twin Telugu speaking states of Andhra Pradesh and Telangana.  I would 

request the Ministry to sanction funds for the same.   

**          **         **                          ** 

UTPAL KUMAR SINGH 

Secretary General 
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DISCUSSION UNDER RULE 193 

Re: Climate Change-Contd. 
**

    **          **             ** 

 SHRIMATI SUPRIYA SADANAND SULE: In the global agreement at climate 

conference 2021, COP26, India has agreed to "phase down' on coal use, instead of 

promising to completely "phase-out' of coal power. Hence our Government must invest in 

R&D to develop renewable energy sources, whose cost is comparable to that of 

traditional fossil fuels. While India has a number of renewable energy research 

institutions, there is only one institute imparting renewable energy education in India - 

Chandradeep Solar Research Institute, Kolkata. To address the needs of efficient 

renewable energy, it is important to train students in renewable energy from graduate and 

post graduate level. The Centre can consider setting up institutes of national importance 

in renewable energy education and research. With air pollution responsible for 11.5% of 

the disease burden in 2019, the healthcare cost for air pollution-related diseases is 

estimated to be around $11.9 billion. Climate change has been altering the nature of the 

Indian monsoon, turning it into an erratic and destructive event. For example, the 

Western Ghats were absolutely decimated between 19- 25 July this year. The worst 

calamities befell people living in the plains at the western foot of the Ghats. Something 

very similar happened in Kerala in early August 2018, Nearly 500 people lost their lives. 

According to a report prepared by the Central Water Commission, between 1-13 August 

that year, Kerala received rainfall that was 164% above normal. Maharashtra is home to 

one of the largest and most flourishing horticulture sectors in the country. Over 30 lakh 

farmers are directly involved in horticulture. The unseasonal rains that ravaged 

Maharashtra in early December have decimated over 25 lakh hectares of land. Amongst 
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the crops affected were grapes. Grape growers have been devastated. 10,639 hectares of 

vineyards have been damaged in the state due to the rains. Mango farmers across 

Sindhudurg have lost painstakingly cultivated mango flowers up to 50%. The damage 

isnot limited to fruits, but also vegetables such as white onion, cauliflower, and tomato. 

Even cotton plants have faced the brunt of the unseasonal rain. The same is also in the 

knowledge of the Government as in a written reply in the Lok Sabha by Union Minister 

of Agriculture and Farmers' Welfare, it was said said that Over 50 lakh hectares of 

agricultural area was already affected due to heavy rains during 2021 (as of 25/11/21), 

and that 50.4 lakh hectare area was affected due to cyclonic storm / flash floods etc. 

There is also a need for Rehabilitation of Internally Displaced Persons(IDPs) - IDPs are 

people who are displaced from their homes and are forced to settle elsewhere within 

India. There are also some issues in the functioning of State Pollution Control Boards. 

The Boards are typically led by generalist bureaucrats. It is high time the Government 

shifts its focus else India will suffer. Even during the pandemic, agriculture contributed 

the most - 4.5% in the second quarter to the revival of the economy, thus needs to be 

protected from the impact of climate change. 

 
*
SHRI K. SUBBARAYAN: The COP26 Glasgow conference could not bring out 

an agreement as expected by the world countries particularly by the developing nations. 

Corporate friendly approach of our Union government is squarely reflected in the 

Glasgow agreement. The Prime Minister spoke a few days before the conference that by 

2070 India will be in state of carbon neutrality with zero emission but sadly, there is no 

action programme on the ground to achieve the same. I urge upon the Government to 

shift its beneficence approach from the Corporate world to the common people who are 

stricken with a lot of concern about their sustenance in future.  

 DR. BEESETTI VENKATA SATYAVATHI: I would like to thank the 

honourable Speaker for allowing this discussion on such an important issue. 

Undoubtedly, climate change is the issue of 21
st
 century. Such problems are limited not 

only to specific districts or states or even one country. The effects of climate change have 

rocked the whole world. The latest IPCC report brings out some startling information on 

effects of climate change in the south Asian region. The report clearly says that India 

would have to face irreversible impacts of climate change. The report also notes that the 

Indian Ocean including the Arabian Sea and Bay of Bengal, has warmed faster than the 

global average. As per IPCC Report, by the end of the century, 12 cities including 

Vishakhapatnam, Mumbai and Chennai could be nearly three feet under water. 

Rayalseema region of Andhra, comprising Anantapur, Kurnool, Chittoor and YSR 

Kadapa districts has felt the impact of climate change. For instance, if we take the 
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example of Anantapur district alone, in the last 30 years, the cultivated area in the district 

has dropped by 50%, from 30 lakh acres to roughly 15 lakh acres. Small-scale fishing 

communities are already facing several challenges. Changing sea temperature especially 

in the Bay of Bengal region, has caused several fish varieties to migrate to relatively 

cooler places. A.P coast was directly hit or had suffered the consequences of atleast 60 

such storms of different magnitude in the last two decades. Cyclone Hudhud alone caused 

a loss of 21,908 crores while the recent Gulab cyclone caused damage of 32,000 Crore. I 

would like to give some suggestions which are as follows: Adaptation efforts are needed 

to help our farmers cope with the changing rainfall patterns, land degradation and soil 

nutrient depletion. It has been seen that Mangroves forests in coastal areas especially 

offer multiple benefits. Mangrove forests also promote coastline stability and protect 

coastal settlements from tropical storms. The Government could come up with a National 

Policy to protect and restore coastal ecosystems, including mangrove forests. Climate 

change is not an issue which can be dealt with in a particular way or through a particular 

policy. It is best to have as many hands as possible at work to carry out mitigation and 

adaptation related works. Seeing the seriousness of the situation, I would also request the 

Government to take all the states onboard and deal with the issue. 

 SHRI RAMSHIROMANI VERMA: I am heartily grateful to you for giving me 

the opportunity to participate in the discussion on climate change. Carbon emission in 

Delhi is so much that the whole city has become a gas chamber and an important 

suggestion has been given to plant more of Peepal and Neem trees in place of Kikar trees 

in the ridge area of Delhi to reduce carbon emission. It is not appropriate to blame the 

farmer only for carbon emission. Ofcourse, carbon emission takes place through burning 

of stubble and crops residue by farmers but carbon is emitted more in the name of 

urbanisation and by airconditioned machinery and in larger quantity by big and small 

vehicles in the cities. The laws in this country have to pass through two types of norms. 

One for rich and one for poor. The manner in which the climate change has started 

changing the geographical situation, the day is not far when there would be an outcry for 

living all over if no timely attention has been paid in this regard. The whole nation from 

the rural level to cities should become alert and aware in a mission mode in this regard 

and should work to adopt ways to reduce carbon emission. Preservation and 

beautification of ponds and lakes should be ensured in the villages. 

  SHRI JAYADEV GALLA: My first point is regarding rising number of natural 

disasters in the country. The rising temperature can be co-related to the increasing 

number of natural calamities in the country. According to research , India’s Green House 

gas emissions were about 3.3 Giga tonnes in 2018 and projected to rise above 4 Giga 

tones per year by 2030. With this rate of emission, India should look to cut at least 3 to 4 



per cent of its absolute emission rate per year to achieve its climate targets. In the 

recently held COP26 summit at Glasgow, India has committed to achieve net zero 

emission by 2070 and hon. PM announced Panchamrit at COP26. India will achieve Net 

Zero Emission by 2070 and non-fossil energy capacity to 500 GW by 2030. It will bring 

its economy’s carbon intensity down to 45% by 2030 and fulfill 50% of its energy 

requirement through renewable energy by 2030. Moreover, it will reduce 1 billion tonnes 

of carbon emissions from the total projected emissions by 2030. I would like to talk about 

the concept of Zoonotic diseases. It is a diseases that is passed into the human population 

from an animal source directly or through an intermediary species. A UN report has 

indicated that 75% of emerging infectious diseases are Zoonotic in nature. As per ILO 

projections based on a global temperature rise of 1.5°C by the end of twenty-first century 

suggests that, in 2030, 2.2 per cent of total working hours worldwide will be lost to high 

temperatures. The economic losses due to heat stress at work were estimated at US$280 

billion in 1995; this figure is projected to increase to US$2,400 billion in 2030. 

___________ 

 

 

SHORT DURATION DISCUSSION UNDER RULE 193 

 Re: Need to promote sports in India 

 
**

    **          **             ** 

 SHRI NIHAL CHAND CHOUHAN: Games in India has witnessed various 

stages of change from ancient to modern times. There is no dearth of talents in our 

country but we cannot win medals in the world competition just by having talents. For 

that, we need technology in sports, better training, good exercise, right eating habits and 

positive environment. The Government has decided to continue Khelo India scheme for 

development of sports during the period of 15
th

 Finance Commission (2021-22 to 2025-

26) with an outlay of Rs. 3165.50 crore. From the year 2017 to 2021, three editions of 

Khelo India School and Youth Games, one edition of Khelo India University Games and 

two editions of Khelo India Winter Games have been organized. More than 20,000 

sportspersons participated in these games out of which about 3,000 sportspersons have 

been identified as Khelo India Athletes (KIA) who are getting training in new form of 

SAI centres i.e. Khelo India Academies at present. The Government has sanctioned 282 

sports infrastructure projects of various types of worth Rs. 2,328 crore during the last five 

years. Sports stadiums may be constructed in Shri Karanpur, Shri Vijaynagar, 

Sadulshahar and Suratgarh under my Parliamentary Constituency, Shri Ganganagar and 
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Pilibanga and Sangaria under Hanumangarh district under Khelo India scheme. An 

archery academy may be set up in Rajasthan. 

 SHRI K. NAVASKANI: Government should construct modernized 

infrastructures for practice and competition with the International standard for the 

betterment of sports all over the country. The Khelo India Scheme is just conducting 

events for limited disciplines with selective states. It is suggested to conduct the games 

all over the country to involve every state. This should be conducted in all Rural villages 

as a sports movement in all major disciplines. Most of the National Sports Federations 

are fighting among themselves and their cases are before the Courts. MIYAS should 

intervene and settle the issues. COVID situation has spoiled the future of large number of 

players and their age eligibility criteria has also exceeded. Keeping this situation in mind 

the age restrictions for the competitions and for their recruitment in the public sector and 

uniformed service should be liberalized. Government should insist all Sports Federations 

to adapt and follow National Sports Development Code 2011. Expert Committees should 

be formed to monitor the coaching programs by SAI. More funds should be allocated for 

the promotion of Rural Games and non-Olympic sports. The Government should relax 

the rules for the recruitment of eligible players, keeping in view the COVID crisis. 

Compulsory physical education scheme should be implemented in schools and talent 

search and development programs of SAI should be encouraged at village level.  

 SHRI GAJANAN KIRTIKAR : The Government and other agencies concerned 

and the Federations and Associations have to work together harmoniously and in a 

coordinated manner to fulfill the objectives of the National Sports Policy, 2001. 

Insufficiency of financial resources has been a major constraint in promoting sports in 

India. While the Union and the State Governments need to allocate higher budgetary 

provisions, special efforts are equally called for to mobilize corporate funds for the 

development of sports in the country. Tripartite agreements among the Government, the 

sports federations concerned and the corporate houses may be entered into for different 

sports disciplines. A suitable package of incentives may also be evolved for this purpose. 

The National Sports Development Fund was created with the initial contribution of the 

Union Government. The mobilization of resources for the Fund should be strenuously 

pursued. Various grievances and difficulties encountered by the sports personnel of 

bodybuilding, kabaddi and kho-kho need to be addressed at the earliest. In sports, code 

categorization is there - Priority; General; and Others. This categorization is based on 

medals, performance and international events. The Government should encourage games 

under the category of 'Others', i.e. kabaddi and kho-kho, which are played in rural and 

tribal areas. Mumbai Suburban Kabaddi Association alone has more than 600 registered 



teams. Though Kabaddi is a non-Olympic game, more financial support should be given 

to kabaddi and body-building.  

 DR. UMESH G. JADAV: Sports is important for overall development of an 

individual. We are a large and diverse nation. Sports can be a great means of national 

integration. Sports can develop the youth in our country and inculcate values of self-

discipline, sportsmanship, team spirit, leadership, integrity as well as promote a healthy 

lifestyle. Kalaburagi being the division headquarter and the fastest emerging educational 

hub, has two Universities and is the house of only Central University of Karnataka. The 

best sports college in Kalaburagi is in a great demand. Candidates with physical 

education course in Kalaburagi can find government/ private jobs as well. It is dire need 

for the construction of 300 Bedded Residential Hostel for Boys and Girls Separately. 

Kalaburagi District Stadium has to be upgraded with Construction of International 

Standard Hockey Turf Court, Construction of International Standard Football Court and 

International Standard Cricket Court, Construction of International Standard 

Multipurpose Indoor Games Hall, International Standard Skating Court and Public 

Gallery for this court.  

 SHRI RAMCHARAN BOHRA:  The history of sports in India dates back to 

ancient times. Along with the traditional sports like Kabaddi, Chess, Kho-Kho, 

Wrestling, Gilli-Danda, Archery etc., various sports around the world are being played in 

the country today. In our country, talented players get unrecognized as they play with the 

people around them in their own cities. For that we need technique, fitness, training, 

proper exercise as well as food and positive environment in sports. Under the Khelo India 

scheme, world class sports stadiums are being constructed and sports academies are being 

established in the country. Sports infrastructure projects have been sanctioned to meet the 

requirements of different categories of sports and sportspersons. Basketball is the state 

sport of Rajasthan. Most of the youth in Jaipur city are playing this sport. One STC center 

of Sports Authority of India is functioning in Basketball discipline at Vidyadhar Nagar 

Stadium, Jaipur. Keeping in view the demands of the Basketball players of my 

Parliamentary Constituency, Jaipur the Sports Training Center may be developed  at the 

earliest.  

  SHRI SHYAM SINGH YADAV: Sports code was formulated for selection of 

sportspersons, conducting elections, carrying out everything in transparent and free and 

fair manner but neither the Ministry nor the Sports Minister is there to look after it. 

Sports are a clean thing but it becomes dirty after resorting to politics. The number of 

medals which used to be won by merely shooters of our country in international 

competitions and olympics were not won even by the sportspersons of other games 



together. The tally is zero now. Sports are not being promoted in that proportion. 

Arbitrariness is prevailing. Everything is being neglected now.  

 SHRIMATI JASKAUR MEENA: The work of our Government to carry out 

‘Khelo India’ programme in the form of a campaign is extremely commendable. A play 

ground should be developed in each gram panchayat of the country. Only woman coach 

should be appointed to attract daughters towards sports. Rajasthan has a very large 

number of talent and they should be given opportunity and government assistance. The 

budget of the Ministry of Youth Affairs and Sports has been hugely increased. The 

Government is running programmes like Khelo India and Sansad Khel Spardha. It is 

necessary to train women sportspersons by selecting them through special process.   

 SHRIMATI SUPRIYA SADANAND SULE:  The sport is one topic which 

unifies every nation whether we are playing cricket or football or other sports. The beauty 

of sports is that it is about discipline, teamwork and a lot of hard work that goes behind. 

The contribution of Khelo India Programme is really great. It is a very encouraging step 

for the new generation.We should just rise above politics in sports. The infrastructure of 

sports has improved. There is some more way for our States to improve our 

infrastructure, it is good. Indian cricket is discussed almost like you discuss politics on 

every dining table. The IPL is a great success story that India has seen, and a lot of new 

talent has come with it. It is the same thing with Kabaddi and Pro-Kabaddi. They even 

get financial support because there are sponsors in this game. Today, the BCCI is 

autonomous and football league is autonomous, and they are doing a good job. So, the 

Government does not necessarily have to interfere but if you can complement each other, 

it is overall good for the sports sector. There are two sports, outside of Khelo India, that 

we need to promote. One is traditional sports and the other is adventure sports. Adventure 

sports is a very big business in tourism. With the unemployment challenges and with the 

global crisis, tourism is a very big option and so adventure tourism and traditional 

tourism can open up a lot of doors for youngsters who can make their hobby into careers. 

Sports unifies society at large and the country at large. 

 SHRI C. N. ANNADURAI:  Government should make concerted efforts to 

search out sports persons from the remote village areas, tribal areas where there is no 

dearth of talent. We have to dispel the myth that " Padhoge Likhoge Banoge Nawab, 

Kheloge Dupoge Hoyoge Kharab". Now sports have become one of the scintillating 

sector, therefor, government must give impetus to the promotion of sports from the 

school level itself and encourage the Indian youths to participate in various State, 

National and International sports competition. Now-a-days, sports are also becoming a 

sector for not only employment generation but also contribution to GDP. I also request 

the Government to encourage investments in my State Tamil Nadu for sports grounds and 



stadium for all games and golf club. I also request the Government to allocate adequate 

fund for construction of modernized and well-equipped stadium in Tiruvannamalai and 

Tirupattur districts for various sports. 

 SHRI DHANUSH M. KUMAR: The Union Government has allotted a sum of 

Rs. 3062.60 crores as against last year’s amount of Rs. 2757.00 crores. Even though the 

fund is increased, there is no increased allocation or funds for training and preparation for 

international participation. Most of the national sports federations are fighting among 

themselves and their cases are before the courts which spoils the players’ future. 

Nowadays, our Chief Minister is giving more important to sports sector. He provided 

fund for each Assembly Constituency for stadium facility as well as village youth skill 

development in sports. The same way, the Union Government should establish stadium 

facility to each and every Parliamentary Constituency.  

 DR.  ALOK KUMAR SUMAN: The history of sports in India is thousands of 

years old and dates back to the Indus Valley Civilization. In the history of sports, India 

participated in the Olympics for the first time in the year 1900 and won two silver 

medals. India won the first gold medal in the Olympic Games in the year 1928. At 

present, the population of our country is more than 1.25 billion, in which 65% youth are 

below 35 years of age. We can make progress in sports through participation and 

promotion of all. I thank Honorable Prime Minister for starting Khelo India program.   

 SHRI HASNAIN MASOODI: Apart from literature, sports is the only thing that 

we have been hearing about for the last three thousand years. If anything has connected 

humanity other than literature, it is sports. Sports have been given emphasis for the past 

several years. So many things have been done and there is so much to be done. There is a 

need to bring transparency in the country. There is a need to bring transparency in the 

election and constitution of the sports bodies. As far as Jammu and Kashmir is concerned, 

several things have been done for sports over the years. But it is primarily known for 

skiing. Gulmarg is the second largest skiing center in the world.  First, there is the need to 

build sports infrastructure and secondly, sports will not improve unless we make 

arrangements for affordable accommodation and transport. Now let's talk about Gulmarg. 

Gulmarg has proven to be the biggest destination after Switzerland in the world. But, it is 

hard to believe that even today, there is only one hotel in Gulmarg which gives five star 

facilities. An affordable accommodation should be arranged there. There are around 70 

leases which are pending for two to three years. A golf academy should be made in 

Srinagar so that people from outside can also come.  River rafting is another sport. 

Similarly, there is adventure tourism in Jammu and Kashmir. Proper attention is not 

being given to the adventure tourism. There is a need to pay attention to that. There is a 

need to build a good stadium in South Kashmir. I would re-iterate the fact that there is 



only one hotel in Gulmarg. The tariff of that hotel is reported to be more than Rs 50,000. 

Who can afford this in our country? People come from Europe to do skiing here in 

winter. Work need to be done so that the common people in our country may also go 

there. 

The discussion was not concluded   
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